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(b) The information is being collected 
and will be laid on the table of the House. 

[Eng/ish] 

Migrant Teachers of Vishwa Bharatl 
School In Kashmir 

1045. SHRI MORESHWAR SAVE: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) whether migrant teachers of Vishwa 
Bharati School in Kashmir are not getting 
their salary for the last one year; 

(b) if so, the reasons thereof; and 

(c) whether any Direction is proposed to 
be issued for release of salary to such 
teachers; and 

(d) if not, the reasons therefor? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI 
RAJMANGAL PANDE): (a) Yes, Sir. 

(b) As per information obtained from the 
Government of Jammu & Kashmir. Vishwa 
Bharati Women College is a private 
organIsation running a College and School 
in Srinagar. This institution is in receipt of 
Grant-in-aid from the State Government on 
the basIs of the various requirements pro-
jected by them. The State Government is not 
involved in disbursement of salaries to 
teachers or other staff of this institution. The 
Grant-in-aid from the State Government is 
regulated on the criterion of furnishing income 
and expenditure statement as well as on the 
felt needs of a particular institution. 

The Vishwa Bharati Women College 
has been released Grant-in-aid to the extent 
of Rs. 9.50 lakhs during the current year. 
Being a private organisation, its manage-
ment has taken a decision not to pay wages 

to the staff who have migrated from Kashmir 
Valley and whose services could not be 
utilised in Jammu since the Grant-in-aid is 
being utilised to keep the facilities operational 
in Kashmir Valley. 

(c) and (d). Does not anse. 

( Translation] 

Shortage of Essential Commodities due 
to strike in Super Bazar 

1046. SHRI GANGA CHARAN LODHI: 
Will the Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state: 

(a) whether the consumers had to face 
shortages of essential commodities as em-
ployees of Super Bazar In Delhi went on 
strike from 23rd September, 1990; and 

(b) if so, the alternative measures taken 
by the Government to ensure timely avail-
ability of essential commodities to the con-
sumers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUPPLIES 
(SHRI SARWAR HUSSAIN): (a) and (b). 
The employees of the Super Bazar had 
struck work from 24th to 26th September 
1990. Again employees of the Super Bazar 
went on strike w.e.f. 23.11.1990 to 
11.12.1990. Accordil'1g to the Delhi Admin-
istration, during this period, all the fair price 
shops, nominated agencies like Delhi Civil 
Supplies Corporation, Kendriya Bhandar and 
Delhi Consumers Cooperative Wholesale 
Store Limited, etc. continued to function and 
distributed essential commodities. 

Survey on Kalazar 

"'\047. SHR\ CHHEo\ PASWAN: Win 
the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 




